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Shri B. S. Murthy; Mily I know
whether the new agencies which will 
be opened will be manned by the rail­
way officials?
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Mr. Speaker: Ho said they will be

run on the lines of commercial busi­
ness.

The Deputy Minister of Bailwaya 
and Transport (Shri Ala«:esan): They

11 be manned by contractors.

N e w  R a il w a y  L in es

^2162. Shri Dabbi: Will the Mir. 
of Railways be pleased to state:

(a) when the programme for :he 
construction of new Railway Jines 
during the Second Five Year Plan
is ex p e c te d  to  b e  fin a lised ; and

(a) the progress made so far in this 
regard?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
and (b). R e co m m e n d a tio n s  for the 
con stru c tio n  o f  n ew  ra ilw a y  lin es  dur­
ing the Second Five Year Plan period 
are  still a w a ited  fr o m  ce rta in  St^te 
CJovernm ents. R eco m m e n d a tio n s  a l ­
ready re ce iv e d  are being scrutinizei 
and a decision in the matter is expect­
ed  to  b e  taken  som etim e  d u r in g  the 
current financial year.
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Shri Dabhi; May I know whether it 
is a fact that the Western Railways 
have decided to convert the Bar^da- 
Bhaili-Bhadran-Dholka metre jjaui ê 
line into broad gauge aixd the 
Bhadran-Sogithra narrow gauge line 
into metre gauge from the funds ear­
marked by the Baroda Government 
and handed over to the Government?

6hri Alai êsan: These are matters
of detail. Perhaps the line mentioned 
toy the hon. Member is under consiii^- 
ration. But it is too early to say whe­
ther we will take up the construction 
of those lines.

Shri Dabhi: May 1 know whether It
is a fact that the Bombay Go'/crnmeuT 
have recommended to the Ministry of 
Bailways the construction of the 
Kapadvary-Talod metre gauge line?

Mr. Speaker: I am afraid it is no use 
going into these details.

Shri Dabhi: This is a itcommerfda- 
tion made.

Mr. Speaker: Then it Is a matter or 
record. The hon. Member has perhr.ps 
got some records of the recommenda­
tion made by the Government of 
Bombay. It Is no use putting questions 
like that. Only general Questions may 
be asked.

Shri Dabhi: May I know whether it 
is a fact that Government would be 
guided by the recommendations of the 
State Governments in this matter?

Shri Alagesan: We ourselves invite 
the State Governments to offer ttielr 
opinions in the matter and certainly 
we will give every considerntion to me 
recommendations of the State Govern 
ments.
D irectory or Homoeopathic Practi­

tioners

*2163. Shri S. C. Samanta: Will the 
Minister of Health be pleased to .state 
whether Government propose to 
publish a Directory of Homoeopathic 
practitioners and Homoeopathic in 
formation in the near future.

The Deputy Minister of Ĥ altli 
<8hriinati Chandrasekhar): There is
no such proposal.

Skri S. C, Samanta: Hay I Jmam
whether any State Government or any 
State Homoeopathic Faculty have 
moved in the matter?

Shrimati Chandrasekhar: I have no
informatic n.

8hri S. C. Samanta: May 1 Know
whether the Homoeopathic Associa> 
tion of Madras are collecting figures? 
If so, will Government lot>)k into it?

Shrimati Chandrasekhar: 1 have no
information about that particular as­
sociation. There are certain States 
like Bombay, Bihar, Uttar Pradesh, 
Madhya Pradesh. Hyderabad and 
Travancore-Cochin where preparation 
of State registers of Homoeopathic 
practitioners is going on and is com­
pleted.

Survey of Railway lines in Nepal
2̂165. Shri Bibhuti Mishra: Will

the Minister of Railways be pleased 
to Slate:

(a) whether it is a fact that two 
officers of the Railway Board went to 
Nepal recently to survey the Narrow- 
Gauge railway lines there for its con­
version to metre gauge; and

(b) if .so, whether the work of cofw 
version will be carried out under the 
supervision of Indian Officers?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): (a) Yes, Sir

(b) It is for the Government nf 
Nepal to decide.
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